
LECTOP 

NASHIY 

Mr. Pratiksha Kothule 

Reference: 

O. No. kA-2/ Np-3/51/2025 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

FFICE 

Doe 

WESTERN ZONE BENCH, PUNE 

1) The Collector & District Magistrate, Nashik & others 

Hon'ble Sir, 

ORIGINAL APPLICATION NO, 190 OF 2024 

o4/o7/2w25 

SUBMISSION OF REPORT AND AFFIDAVITS IN COMPLIANCE WITH 
THE HON'BLE TRIBUNAL'S ORDER DATED 16.06.2025 IN 0.A. NO.190 OF 
2024(WZ) VIA E-FILING, EMAIL AND SPEED POST - ON BEHALF OF 
RESPONDANT NO. 1. 

J Applicant 

] Respondents 

a) Original Application No. 190/2024 (WZ) and Order dated 16.06.2025. 

Chief Executive Officer, Zilla Parishad, Nashik. 
b) Report and Affidavit dated 03.07.2025 submitted by Respondent No.4 

c) Report and Affidavit datcd 02.07.2025 submitted by Respondent No.5 -
Sarpanch, Gram Panchayat Govardhan. 

1. With reference to the directions contained in the Hon'ble Tribunal's order dated 

16.06.2025 in the aforementioned natter, 1, Jalaj Sharma, District Collector, Nashik 

(Respondcnt No.l), have the honour to submit the following report tor kind 

consideration of this Hon'ble Tribunal. 

2. Pursuant to the said order, the report and affidavits submitted by Respondent No.4 

Chief Executive Officer, Zilla Parishad, Nashik, and Respondent No.5- Sarpanch, 

Gram Panchayat Govardhan have been duly examined and I lhave perused the same 
From the reports and alfidavits as nentioned above the respéetive authorities have 

taken nccessary measures as per the directions of' this Hon'ble Tribunal. 
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3. Upon careful review of the above-mentioned documents, I wish to respectfully place on record that l am satisficd with the actions taken and the contents of the reports and affidavits submitted by both Respondent No.4 and Respondent No.5. 

4. In view of the above, I lhumbly request that the cnclosed documents bc taken on record in compliance with the directions of the Hon'ble Tribunal. I shall obliged to obey further direction/s or order/s which nnay be passed by this Hon'ble Tribunal. 

Enclosures: 

103 

1. Report and Affidavit dated 03.07.2025 by Respondent No.4 - Chief Executive Officer, Zilla Parishad, Nashik. 
2. Report and Affidavit dated 02.07.2025 by Respondent No.5 - Sarpanch, Gram Panchayat Govardhan. 

With Sincere Kegards 

OFFICE 

(Jals Sháfma) 
District Collector, Nashik 
AECTOR, NASHIK 

NASHIK 
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